
Central Administrative Tribunal, Principal Bench

Original Application No.870 of 2000

Nev/ Delhi, this the l^th day of May, 2000

Hon'ble Mr. S. R. Adige, Vice Chairman(A)
Hon-'ble Mr.Euldip Singh, Member (J)

Shri Rahul Sachdeva, S/o Shri Roshan Lai
T i o k e t C o 11 e c t o r

No'.-thern Ra i 1 vvav, Ra i 1 way Station
DeIh i ~ App1icant

(By Advocate - Shi'i B.S.Mai nee)

Versus

L-iiion of India through

j. The General Manager,

Northern Railway'',

Bai'oda House , New Delhi

2. The Divisional Railway Manager,
N o r t h e r n R a i1way
State Entry Road,New Delhi.

3.. Ti\e Divisional Commercial Manager,
Northern RaiIway,DRM Of f ice,
New Delhi , ~ Respondents
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By Hon'ble Mr.S.R.Adige. Vice Chairman(A)
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returnable in four weeks.

On the prayer for interim relief, issue

short notice returnable in two weeks. List on

29.5.2000.
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Vice Chairman(A)

Latei' Shri Maijiee prays fo

permission to withdraw the OA.. O.A.
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is dismissed a;
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